F.No. 01 {OS}/‘RQS}W‘;‘CES’E’AT;2()25/%’;1:*[—[“
Customs, Excise and Service Tax Appellate Tribunaj
West Block No. 2, RK. Puram, New Delhi-110066

Dated: 17.12.2025

Hon’ble President is pleased to partially modify roster order no. 214 of 2025 from
05.01.2026 to 09.01.2026 for CESTAT, Hyderabad as follows:-

CORAM WORKS ASSIGNED
From 05.01.2026 1o Mr.R M uralidhar, Hon’ble Member {Judicial) Single Member Bench matters
09.01.2026
Note:
1. in the event ofleave/rour/’chamber work of Member {Judxeial). Mr | Muraiidhar, Hor'ble Member fiudicial;

will it in the Division Bench,

2 In the event of non sitting of & Henen e aiiourned dates of figted maners wil be avaiable O the
websize WWW.Lestatgovin in the link “Daiiy orders” Jenur proveedings”,
By Order,
o
B\Vﬁ,uz»)“"
{Dhruv Khurana)

Assistant Registrar
Copy to:-

SPS o Hon'bie President/Hon'le Member, CESTAT, Kotkata/P A, 1o Regis:rar/i)eputy/z\ssismnt Registrar, CESTAT,
Hyderabad ,’Bar!lssocs’ation, Hyderabad /0% Commissioner Hyderabad /Notiee Bnard/Website/Guard File/0Office Copy.

Lo
M‘.ﬂ,‘qu‘
Assistant Registrar




